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ORDER 

 
PER: SANDEEP GOSAIN, J.M. 

This appeal has been filed by the assessee against the order of the ld. 

CIT(IT), Delhi-1 at Jaipur dated 26/03/2021 for the A.Y. 2018-19.  

2. At the time of hearing, the ld. AR appearing on behalf of the assessee 

had stated at bar that the assessee wants to withdraw the present appeal 

as the order against which the present appeal has been filed before the 

ITAT is not appealable and under misundertaken believe, the present 

appeal has been filed. 
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3. The ld. DR has raised no objection if the Bench permits the assessee 

to withdraw the present appeal. Therefore, considering the request of the 

ld. AR, we permit the assessee to withdraw her appeal. 

4. In the result, this appeal of the assessee is dismissed as withdrawn.  

 Order pronounced in the open court on 24th February, 2022.    
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